Annexure-3
Name of the corporate debtor: NYS Granites Impex Private Limited ; Date of commencement of Liquidation: 30-05-2025;
Version-1  List of stakeholders as on: 30.07.2025
List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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Karnataka State 03-07-2025 29,33,84,764 29,26,45,909 | Financial - 0 No 100.00% 0 0 0 7,38,855 | Rs 7,38,855.40/- towards other debits not admitted. Details sought from
Financial Corporation Debt the secured creditor along with supporting documents
(KSFC)
Total 29,33,84,764 29,26,45,909 7,38,855




